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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

I.A. No. 537 of 2023
IN

ORIGINAL APPLICATION NO. 06 of 2012

IN THE MATTER OF:
Nizamuddin West Association Applicant

Versus

Union of India and ors Respondents

STATUS REPORT OF OKHLA STP ON BEHALF OF DELHI JAL
BOARD IN COMPLIANCE OF ORDER DATED 22.11.2023

Most respectfully showeth:-

1. That the present status report is being filed in compliance of order

dated 22.11.2023 passed by this Hon’ble Tribunal wherein it had

directed the Delhi Jal board to disclose the capacity of Okhla sewage

treatment plant, the extent of sewage which is diverted to the Okhla

sewage treatment plant from different sources and also if the capacity

of the Ohkla sewage treatment plant is sufficient to treat the sewage
which is under process of being diverted from 11 points which were
disclosed by Delhi Jal Board in Paragraph 11 of the status report dated

25.09.2023 filed in terms of earlier orders of this Hon’ble Tribunal.

2. That in compliance of the same order and in furtherance to the status
report dated 25.09.2023, the Delhi Jal Board seeks to submit as under

That 142.36 MGD sewage is being received/diverted at Okhla
STP from different sources as per the details annexed in

Annexure-A.

l .
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The discharge in Chirag Delhi Drain coming from untrapped

sources is approximately 6.00 MGD. After trapping of this

discharge it will be received at Andrews Ganj Sewage Pumping

Station with designed capacity of 40 MGD as per ANNEXURE-
B_and further will be pumped to Okhla Sewage Treatment Plant
for treatment.

Total discharge which will be received at Okhla STP after

trapping all 11 points will be 142.36+6=148.36 MGD i.e 148

MGD (Approx.). After commissioning of the upgraded Okhla

STP by 31.03.2024 it will be 170 MGD as per ANNEXURE-C
Hence it is submitted that capacity of Okhla STP will be

sufficient to treat all the sewage coming from all 11 points.

ii.

iii.

3. That the present status of extent of sewage diverted to the Okhla

sewage treatment plant from different sources alongwith the capacity

of the Ohkla sewage treatment plant receiving sewage from 11 points is
hereby submitted in compliance of the order dated 22.11.2023 passed
in IA No. 537 of 2023 in Original Application No. 06 of 2012 for kind
perusal and consideration of this Hon’ble Tribunal.

Submitted by

- \>
NARESH KUMAR

EXECUTIVE ENGINEER (M)-50
DELHI JAL BOARD

'Executive Engineer (M)-§0!
Delhi jal Board, Govt of Belhi
Engineers Bhawan, 2nd Rom
Andrew] Gang,New Dftih'-/r

New Delhi

Date :
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Arnizxunre - ADEL'HrjAirBOAKU: ciOvr;-ur- Nu-r\jr-L7t:crii -i
OFFICE OF THE ADDITIONAL CHIEF ENGINEER (P)-3

EXECUTIVE ENGINEER (SDW)-II
OKHLA SEWAGE DISPOSAL WORKS, MATHURA ROAD

NEW DELHI- 110025.
e-mail:- delh1ialboard2ggm3il.com Ph.011-20904819 _

7/^v—O

- - »«'/» * / ^ ‘v .cNo. DJB/EE (SDW) 11/ 2023/^^ ^0 2 0/ / Doted:

Subject: - Status of Okhla Sewage Treatment Plant.

In continuation to the letter No. DJB/ EE (SDW)-II/ 1994, dated 18.12.2623 issued from
(this office regarding discloser of capacity of Okhla’Sewage Treatment Plant.
jFurther as directed by the CE(SDW), the following is the detail of Sewage being received at the
!Okhla STP is as under: -
I
:
ji) Kilokari SPS - 15.06 MGD,
jiii) Andrews Ganj SPS - 16.00 MGD,
[v) Sarita Vjhar SPS - 13.25 MGD,
Ivli) Batla House SPS - 2.67 MGD,
lx) East of Kailash SPS - 1.00 MGD,

iXi) Modi Mill SPS 1- 0.30 MGD,
xiii) Santa'Vihar A block SPS- 1.58 MGD,

! xv) Kalkaji trunk sewer = 17.00 MGD approx,

jxvi) .Harkesh Magar 500 mm dia. Sewer = 1.00 MGD approx.
The above information is based tin the report provided by Kilokari Control Room.

TaWniii.36 W C D

ii) Ring Road SPS - 52.50 MGD
iv) Pragati Vihar SPS - 14.56 MGD
vl) Tughlakabad SPS - 3.00 MGD
viii) Jasola Vihar SPS - 1.24 MGD
x) Sukhdev Vihar SPS - 0.40 MGD
xii) Modi Mill SPS 2 - 0.30 MGD
xiv) Okhla V'ihar SPS 2.50 MGD

!
"K '. 7-'.-,. • »1—

I
1

N-sd-
(ANIL KUMAR)

Executive Engineer (SDW) II

' Copy to: -
1. CE (SDW)
2. Pr. CE (Dr.)Project-I
3. ACE (P)-3
4. ACE (M)-10
5. AE (E8cM)“I
6. Office Copy

for kind information please,
-do-
-do--do-

Executive Eng

•/

Minin
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rv. DELHI JAL BOARD, GOVT. OF N.C.T. OF DELHI
OFFICE OF THE EXECUTIVE ENGINEER (SDW)-XI

KiLOKRl SPS, JAL VIHAR, LAJPAT NAGAR, DELHI-110024
Email: - eesdwll@ gmail.com (M):-9650074666

Dated- INo. DJB/EE{SDW)-Xt/2023-24/ / H 2-3»^
SUBJECT : Status of Andrews Gani Sewaoe Pumping Station

This is in reference to your letter No. DJB/EE(M)-50/2023/2519-2523 dated:
15.12.2023 regarding above cited subject , the status of the Andrews Ganj SPS as

directed by Hon‘ble NGT vide its orders dated : 22.11. 2023 to DJB is as under:-
1. Installed Capacity :-80MGD
2 . Designed Capacity:-40MGD
3. Actual Pumping (Presently) Average :-27MGD Approx.

Executivk'fehgineer (SCJW)-XIEE(M)-50
Copy to: -
1. CE(SDW)
2. ACE(P)3
3. ACE(M)-10
4. JE(E&M)

1̂ 57"

o/c

: For kind information please
•do -

do.

Executive Engineer (SDW)-XI
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Ann zyu/te ~c.

DELHI JAL BOARD: GOVT, OF NOT OF DELHI
OFFICE OF THE ADDITIONAL CHIEF ENGINEER (P)-3

EXECUTIVE ENGINEER (SDW)-II
OKHLA SEWAGE DISPOSAL WORKS, MATHURA ROAD

NEW DELHI- 110025.
e-mail:- delhiialboard2@email.com Ph.011-20904819

7?7S' ad)

Dated:-No. OJB/EE (SDW) U/ 2023/ / c\c\\ l\ W* 3"

Subject: - Status of Okhla Sewage Treatment Plant.

In reference to letter No. OJB/ ACE (M)-10/ 2023/ issued from the office of ACE (M)-10

and subsequent letter No. DJB/ E E(M)-50/ 2023/ 2S08 dated 14.12.2023 Issued from EE (M)-
50, regarding discioser of capacity of Okhla Sewage Treatment Plant.

It Is hereby Informed that the present-capacity of the Okhla STP is 140 MGD which will
further be enhanced to 170 MGD after commissioning of New 124 MGD WWTP at Okhla, The
expected date of completion of new plant Is 31 March 2024. Old plant of total capacity of 94

MGD (12 MGD, 37 MGD & 45 MGD) shall be demolished being very old after commissioning of
new 124 MGD Plant.

The above may treated as reply pertain to EE (SOW)IIOkhla.
In view of above you are requested to attend the hearing of Hon'ble NGT. As no other

matter pertain to this division.

-sd-
(ANIL KUMAR)

Executive Engineer (SDW) II. (M1-5Q

Copy to: -
1. CE (SDW)
2. Pr. CE (Dr.)Project-I
3. ACE (P)-3
4. ACE (M)-10
5. AE (E&M)-I
6. Office Copy

for kind information please,-do--do-
>do-

Executive En^lelr^siCHW)n

. .<$1.1 /SilS3
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